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SUNDAY, OCTOBER 18, 2026

tSna SIgIcIEl A

E-AUCTION
SALE
NOTICE

punjab national bank

(Govt. of India Undertakin 01

(AT AT W J9EH)

%)(pnb

ARME : NORTH 24 PARGANAS
48-A, Jessore Road, Barasat (Near Seth Pukur), West Bengal, Pin - 700 124, Ph. : 033 2584 4169, E-mail : cs8291@pnb.bank.in

PUBLIC NOTICE FOR E-AUCTION SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconsturction of Financial Assets and Enforcement of Sacurity Interest
act 2002 read with provison to Rule B(6) & 9(1) of the Security Interest (Enforcement) Rules 2002,

Matice is hareby given to the public in general and particular o the Borrower(s) and Guarantor{s) that the below described immovable properties Morgaged |
Charged 1o the Punjab National Bank (Secured Creditor), the possession (Physical / Constructive mentioned against each property) of which has been laken by
the Authonzed Officer of Punjab Natienal Bank, will be sold on “As is where 87, "As is what 187, and "Whatever there I8" on below mentioned dates, for recovery
of under mentioned dues & further interest, charges and costs etc. due fo Punjab National Bank from the Borrowers and Guarantors as detalled befow. The
Reserve Price and Eamest money Deposit (EMD) amount for each property has been furnished helow

The Sale will be done by the undersigned through e-auction platform provided at the Web Poral (bttps:Nbaanknet.com), The General Public is invited to bid eifher
persongthy or by duly authonsed agent

Last Date of Submission of EMD and Documents : 03.11.2026 upto 4.00 P.M.

WWMW.FINANCIALEXPRESS.COM

FE SUNDAY

©SB| STATE BANK OF INDIA

Authorised Officer’s Details : Name :- Arati Samir Ule
Mobile No. :- 9833437948; Landline No. (Office) :- (022) 4161 1402

SARFAESI Act.

specified hereunder.

Branch : Stressed Assets Management Branch-II
Raheja Chambers, Ground Floor, Wing-B, Free Press Journal
Marg, Nariman Point, Mumbai-400 021, Tel. No. (022) 4161
1403, Fax No. 022 22811403; E-mail id : sbi.15859@sbi.co.in

Appendix - IV - A [See Proviso to Rule 8(6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovahle Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of Security Interest (Enforcement) Rules, 2002
The undersigned as Authorized Officer of State Bank of India has taken over possession of the following property/ies U/s. 13(4) of the

Public at large is informed that e-auction (under SARFAESI Act, 2002) of the charged Property/ies in the below mentioned cases for
realisation of Bank’s dues will be held on “AS IS WHERE IS, AS IS WHAT IS AND WHATEVER THERE IS” and on the terms and conditions

EAST COAST RAILWAY

g-Tender Motice No. ETCECONIEBS
2026035, Dated ; 14.10.2026

VS SN FLASH BUTT
WELDING OF 20 RAIL
PAMELS/FREE RAILS/2 RAIL
PANELS/3 RAIL PANELS OF ALL
RAIL SECTIONS (NEW/SH) AT
SITE (IN SITU/CESS) BY USING
MOBILE FLASH BUTT WELDING
PLANT INCLUDING CUTTING OF

Name of Borrower(s) Name of Guarantor(s)

Outstanding Dues for Recovery of which Property/ies is

RAILS (WHEREVER REQUIRED)
IN BETWEEN BUGUDA -

/ are Being Sold BANIGOCHHA ADENGARH-

Personnel Guarantors

1. Shri. Prasanta Kumar Bhattacharya
2. Shri. Narendra Kumar Hirawat

3. Smt. Kanak Devi Bagrecha

M/s. PCI Papers Limited
323, Madhusudan Banerjee
Road, Birati Kolkata.

Rs 13,70,78,102.21 interest at contracted rate till date thereon

CHHARICHAK SECTION OF

o KHURDA- BALANGIR (BLGR)
+ expenses & costs. (Less cash recoveries, if any) NEW B.G RAIL LINK PROJECT.
(Outstanding as per 13(2) notice) dated 07.10.2013 F 97969

Lakh, EMD ; ¥ 54530, Complation

38, corresponding fo LR Dag no. 57, under RS Khatian Mo, 1580, LR Khatian Mo
6076 and RS Dag Mo, 43, comesponding fo LR Mo, 156, under RS Khatian Mo, 3214
LR Khatian Ma. B07E, of Mowza - Halisahar, Hal Donar's LR Khalian Mo, 14533, J.L.

b} Barrackpore

c) Property | : MNo. B, RS Dag Mo. 37, Touzl No. 225(N), OBM, P.5.- Halisahar (earlier P.5. - Bijpur)
FUNBABAAD3IBIS3T Holding Mo, 14213311 7210 + 142116/43. The mortgaged property is butted and

bounded by : Norh - Other's land, South = 40 ft. wide Rani Rashmoni Ghat Road,
Property Il ; East - Rekha Ghosh, West - Sanjay Kumar Biswas. The Mortgaged Property stands
FUNBABA4O433I54501 in the name of Sri Sanjoy Kumar Biswas, 3/o. Sambhu Charan Biswas and being

the regisiered Deed No. -150708032 the year 2017 at the office of the ADSH- Maihati,
Propearty Il ! Mosth 24 Parganas, West Bangal.
FUNBABA4D3B1526 Property Il 1 All that of piece and par:el of self-coniainad residantial Flat Mo, 4/G on

the ground floar measuring super built-up 47760 Sg.fL at buitding a! Holding Mo. Property Il :
Proparty IV ; 142/A at Rani Rashmoni Ghal Road, P.O. - Kanchrapara, PSS, - Halisahar (earlior
PUNBUG5633528 PS. - Bijpur), North 24 Parganas, al Wasd No. 2, withir the limil of Hallsahar Municipality | @) Rs. 27,81,000.00

known as Sneha Abasan built in the land measuring ¥ Cottaln T Chittacks or 5355
Sq.fl. equivatent to 12,27 Decimal of Bastu Land, appertaining to RS Dag No. 42 &
43 correspending to LR Dag Mo, 158 & 156, under RS Khatian Ne, 3132 & 3214
comesponding cwner's LR Khatian Ma_ 13827 & 13828 siluated at Mouzs - Halizahar,
JL. Mo, 8, Re. 5a. No, 37, Touzi Mo, 225, P5. - Bijpur. The mortgaged property is
butted and bounded by : North-Flat No. G54, Sauth Apartment Shop, East - 10 FL
wide Common Passage, West - Space for Dipall Biswas. The Mortgaged Property
stands in the name of Smt. Dipall Biswas, VWo, S0 Sanjoy Kumar Biswas and being
the regisiered Deed No. [-150708308 the year 2017 at the office of the ADSE - Naihati
Mosth 24 Parganas, West Bengal

Property Il : All that of piece and parcel of undivided % share of commercial south
facing cemented floored Space Mo, 4 measuring super built up arga 955,20 5q.%
i.e. super built up area 477 .60 5q.8. proposaed to be used for commercial purpose
ort the ground floor of Sneha Abasan G+4 building the in the mult-storeyed commeancial
cum residantial building in namely Sneha Abasan an the bastu land measuring 5.18
Decimal comprising in BS Dag No. 42, corresponding. in LR Dag Na. 158, under RS
Ehatian Mo, 3132, LR Khatian No. 6076 and another bastu land property measuring
an area more or less 7.10 decimal comprising in KBS Dag Mo, 43, coresponding in
LR Dag No, 156 under RS Khatian Mo, 3214, LR Khatian Mo, 6076, of Mouza -
Halizghart, Hal Daonar's LR Khatian Mo, 13827 & 13828, JL. Mo 6 RS Ma. 37, Touzi
Mo, 225 (M), D81, P.5. - Halisahar (earier P.5. - Bijpur), Morlh 24 Pgs. The morigaged
property is butted abd bounded by : Morlh - Landlord Nandita Das, South - 40 Ft
wide Fanl Rashmoni Road, Eas{ - Landiord Dipali Biswas, West - 6fL G inch wide
Munipal Eoad The mortgaged propary stands in the name of Smt. Dipall Biswas
Wio. Sri Zanjoy Kumar Biswas and baing the registered Deed Mo, 150708081 the
year 2017 at the office of the ADER - Naihati, North 24 Parganas, Wesi Bengal

Property IV : All that of piece and parcvel of a commercial space measuring 1669
Saq.fl. super built up area in ground floor of a five storeved (G+4) building " Gitanjali
Abasan” East and Weasi Block, skang waith all easement rights commaon comidor Passage
and usages right, l&f stain, elactne meter and fitbngs & water fitylings and proporticnats
share of land lying and situated on a bastu land under pargana havell Sahar, Mouza
= Mallickerbag, 1L, No_ 1, Re. Sa. No. 34, Touzi No. 893, Hal Touzi - 1, RS Khatian
No. 997, LR Knatan No. 1728, 1729, 1362, RS Dag No. 1771156, which in LR Dag
Mo, 176, area of land 6 Satak, RS Dag Mo, 161179, which in LR, Dag No, 175, area
of Land 1.82 Satak, RS Dag No. 191088 which in LR Dag Mo. 159, area of lans &
satak, therefore total area of land comes 13.82 satak. under the local jurisdiction of
Halisahar Municipality, Holding Mo. 4/4/4, Bhaganpara, GP Rcead. P.5. - Halisahar
{garliar P.5. - Bijpur), Norfh 24 Parganas. The Mortgaged Property stands in the
name of Smt. Dipali Biswas, WWao. Sri Sanjoy Kumar Biswas, and being the regstierad
Deed MNo. 1150701163 the yaar 2016 at the office of the ADSRE - Naihatl, Nosth 24
Parganas, West Bengal. The said Property s butted and bounded by : MNorth -
Land of Barun Das & Colony Road, South - Banushres Abasan, East-Common Space
West - Rashbehari Bhavan & House of Kashinath Bal,

(Under Symbolic Possession)

b} Rs. 2,80,000.00

c) Rs. 50,000.00

Property H :
a) Rs. 27,91,000.00

b) Rs. 2,80,000.00

c} Rs. 50,000.00

Property IV .
a) Rs. 60,39,000.00
b} Rs. 6,04,000.00

c) Rs. 50,000.00

4. | Corporate Identity No./Limited Liability
Identification No.of corporate debtor

U70109WB2016PTC216314

5. | Address of the registered office and principal |LARICA SHOPPING COMPLEX, first floor, Talikhola
office (if any) of corporate debtor B.K.P. Road, (Holding No. 295) Noapara, Baluria
Uttar, Nabapally, Barasat, Nabapally, North 24
Parganas, Barasat - |, West Bengal, India, 700126

6. |Insolvency commencement date in 16.10.2026
respect of corporate debtor

7. | Estimated date of closure of insolvency |14.04.2027
resolution process

8. |Name and registration number of the in | Avishek Gupta

solvency professional acting as interim

. ! IBBI/ IPA-003/ IP-NP00135/2017- 2018/11499
resolution professional

9. | Address and e-mail of the interim resolution
professional, as registered with the Board

Address: CK-104, Ground Floor, Sector 2, Salt
Lake City, Kolkata-700091, West Bengal
E-mail: avishek@optimusresolution.net

10. | Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: CK-104, Ground Floor, Sector 2, Salt
Lake City, Kolkata-700091, West Bengal
E-mail: cirp.barasatrealestate@gmail.com

11.| Last date for submission of claims 30.10.2026

12. | Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21,ascertained
by the interim resolution professional

Financial Creditors in Class [Section 5(8)(a)
of IBC, 2016]

1. IP Manohar Mishra —

Reg no: IBBI/IPA-002/IP-N01346/2025-2026/14622
2. IP Raj Singhania -

Reg no. IBBI/IPA-001/IP-P00188/2017-18/10367

3. IP Neha Agarwal —

Reg no. IBBI/IPA-001/IP-P-02873/2023-2024/14387

13. | Names of Insolvency Professionals identified
to act as Authorised Representative of creditors
in a class (Three names for each class)

Web link: https://ibbi.gov.in/home/downloads
Physical Address: CK-104, Ground Floor, Sector 2,
Salt Lake City, Kolkata-700091, West Bengal

14.1 (a)Relevant Forms and
b)Details of authorized representatives
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the Barasat Real Estate Projects Private Limited on 16" October 2026.
The creditors of Barasat Real Estate Projects Private Limited, are hereby called upon to submit their
claims with proof on or before 30.10.2026 to the interim resolution professional at the address mentioned
againstentry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proofin person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class [specify class]in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
Avishek Gupta

Interim Resolution Professional

Reg No: IBBI/ IPA-003/ IP-NP00135/2017- 2018/11499

Address: CK-104, Segtor 2, Salt Lake City, Kolkata-700091, West Bengal
AFA Valid till 31.12.2026

Date and Place:
18/10/2026, Kolkata

1.
Z,

3,
4,
a3

TERMS AND CONDITIONS

The Sale shall be subjectto the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and 1o the following further Conditions

The properties are being sold on “AS 1S WHERE IS BASIS" and "AS IS WHAT IS BASIS™ and "WHATEVER THERE IS BASIS"

The partculars of Secured Assels specified in the Schedule hereinabove have been stated 10 the best of the information of the Authonsed Officer, bul the
Authoriged Officer shall not be answerable for any error, misstatement or omission in this proclamation

The Sabe will be done by the undersigned through e-aucticn platform provided at the Website hitps:Vbaanknet.com
For dataded lerm and conditions of the sale, please refer hitps:iibaanknet.com & www.pnbindia.in
Bank shall nol ba lable for amy kind of slatutory dues against the proparly. Buyers shall be solaly raspansible for payment of any kKind of axes.

Date : 18.10.2026
Place : Barasat

Sd/- Mr. Dipak Kumar Sah, Authorised Officer
Punjab National Bank

epap:—:r.financiaiexpress,cnnb . .

“IMPORTANT

Whilst care is taken prior 0 acceplance of advertising copy. It is
not possible to venly its contents. The Indian Express Limnted
cannot be held responsibile for such contents. nor for any loss or
damage incurred as a result of transactions with companies, asso-
ciations or individvals advertising in us newspapers or publica-

tions. We therefore recommend that readers make necessan
inquirtes before sending any monies or ¢nlening inlo any agree-
ments with -Iv.ll'-'n.'r”"u.'r“' L1 "':l'h..'r"l"' I -I-.'E|'|'|l‘._.' on an advertisement in
any manner whalsoever Hﬂ.':__"l'-[f['i.'d |l.'|.'|l.'r‘- AIe THM .HL"L']"“:.'IJ i1
;.;;pqh-.; o box number advertisement.”

Kolkata

- i Period of the Work : :
EMD to be deposited BAANKNET Portal : hitps://baanknet.com Name of . . Date & Time Date & Time da LU
The Unit Description of property/ies of e-Auction - of Inspection Tender Glosing Date & Time : [XRED]
Contact Details of Authorised Officer : Mr. Deepak Kumar Sah, Mobile : 38846 77251, e-mail : cs8291@pnb.bank.in : property hrs. of 05.11.2026.
§.] ) Name & Address of the Localion and Details of the Property Outstanding Dues | ) Reserve Price | a) Date & Time All that piece & parcel of land with Structures measuring 5|  Date : Reserve Price : 02.11.2026 rmanﬁ'sﬂﬁﬁfgﬁggﬁ'fgﬁr _::;f o
No.| Borrower | Guaranlors as per 13(2) Notice {in Lakh) o E-auction Cottahs 2 Chhitacks and 41 Sq. Ft. only be the same a little | 06.11.2026 Rs. 1.00 Crore from il e bl
h) Name ol the Branch for which Property | B) EMD {in Lakh) more or less lying and situated at and being a portion of Dag|  Time :- Below which the 11.00a. m. sotiar Faadsand. recsirsd.|n thne. -All G
t) Property 1D is being soid £l “;ﬂff:ﬁi:"" E:gm:;‘ﬂg;s M/S. |No. 83,89,90 under Khatian No. 459 & Dag No. 94 under| 11.00a. m. |property will not be sold o manual offers shal be considered invald and
! PCl |Khatian No. 653 at Mouza Birati, P S. Nimta J. L. No. 7, R. to Earnest Money Deposit | 2.00 p. m. shall be rejected summarily without any
1. | a) M/s. Arushee Enterprise | Property | : Equitable morigage of 274 .49 5q ft. shop marked | Rs. 45,72,980.07 Property | : a) 03.11.2026 PAPERS | S. No. 139 Touzi No.1140, Additional District Sub-Registration | 04.00 p. m. (EMD) : 10% of the Contact consadaration _
Proprietor : Arup pal &5 No-5in sketch mep siueled &t ground floor of 3 sioned buiiding | with further interest | ) Ry, 18,57,000.00 From LTD. | Office Cossipore Dum Dum in the District of North 24 Parganas | with unlimited | ~ Reserve Price i. e. Person : Lomplete information including e-tender
at Mouza - Matagarh, J.L. No. 15, Re. Sa. 101, Touzi No. 155 | and expanses w.a.f 11:00 ALM. being portion of Holding No. old 323/466/6 and New 323 | extensions of Rs. 10.00.000/- Arati Ule documents of the above e-lender iz avallable in
b)] H. B. Town Khatian Ma. 408, RS Dag Mo. 1847, Plot Mao. A5, Holding Mo. 31.10.2024 b) Rs. 1,86,000.00 to Madhusudhan B ioe Road. Ward No. 13. within the limits of | 10 Minut - L Mob. No websile | www.Ireps.gov.in
2220111, Natagarh Main Hoad under Ward No 33 under Panibati o 04:00 P.M. adhusudnan banerjee Road, Yvard No. 1o, Within the imits o Nutes | Bid Increment Amount : 0833437948 Hote : The prospechive tencerers e aovised
c) Property | : Municipality. Property is in the name of Arup Pal vide Deed No. |-03447/16 regsstered | ¢y R, 20,000.00 North Dum Dum, Kolkata-700 051 West Bengal each Rs.1,00,000/- %0 revisit the website 15 (Fifteen) days before
PUNBABA4032942 at ADSR - Sodepur n Book Mo. 1, Volume No. 1524-2015, Page from 19632 to 19654 b) TSA /1523 Date and time for submission of EMD and request letter of participation / KYC Documents / Proof of EMD etc. ihe. dale o dosing Of lader o Aot any
dated at 07072015, Property Is butted & bounded ; Cn the North ; By Stair; On 2026 changes/ corrigenda lssuad for this tendes. The
Property Il : South - By 20 Ft. Road; On East ; By Office Room: On West - By Shop No. 4, at DRT - Ii On or before 06.11.2026 before 11.00 a. m. senderersbiddars must fave Class-lil Digital
PUNBABAA403294201 Property Il : Equitable mortgage of 160,14 Sq.ft, shop marked as no 3 in sketch Property Il : Kolkata *CARE: It may be noted that, this e-auction is being held on “AS IS WHERE IS, AS IS WHAT IS AND WHATEVER THERE IS” The property is being sold | | Signafure Lerfificate and must be registersd on
map situated at ground floor of 3 storied building at Mouza - Natagarh, J.L. No. 15, | 2y Rs. 10,84,000,00 with all existing and future encumbrances whether known or unknown to the bank. The Authorised officer / secured creditor shall not be responsible| | 'REFS Forial. Oy TEG'EJETE':' benderar bidder
Re. Sa. No. 101, Touzi No. 155, Khatian No. 408, RS Dag No. 1847, Plot No. AJS, T ' in any way for any third party claim /rights /dues. can particpale on e-tenderning. :
Holding Mo. 222F/11, Natagarh Main Road under Ward No. 33 under Panihati | ) g 4,08,000.00 The sale shall be subjected to rules / conditions prescribed under the Securitisation and Reconstruction of Financial Assets| | T tenderers should “‘ﬂdlﬂ" instructions
5.;; ::E;E;;JHE i[:"é’ﬁ””a?rrgﬁ :E:rge:;ngﬂ::}rk ﬁ;uel P:?éﬁ?ﬁnzﬂﬂ DNEEIJI-GF%[;E&?E!EQ 1.; and Enforcement of Security Interest Act, 2002. The Borrowers / Guarantors are hereby noticed that the property will be Eﬁﬁaﬁ:ﬁﬁﬁﬂ;ﬁf&g and ensure
' Lo b £kl Rs. 20.000.00 i i i ith i .
5353.5066 dated 06/08/2012, Property Is butted & bounded : On the North : By | ©' auctioned and balance if any will be recovered with interest and cost from you. . . Chief Administrative Officer (Gon)l
/ Fia e ; > : The bidders are advised to in their own interest to satisfy themselves with the title and correctness of other details pertaining
Shop Ma. 2, On South ;| By Shop No, 4; On East : By Shop No., 5; On West ;| By 30 , ) , . . . ; PR- 228/C.J/2026-27 | Bhubaneswar
Ft. Natagarh Main Road to the immoveable secured assets including the size / area of the immovable secured assets in question. They shall
| {Under Symbaolic Possession) independently ascertain any other dues / liabilities / encumbrances in respect of the property from the concerned authorities
o | R o b e e e e , [ T to their satisfaction before submitting the bids. It would not be open for the Bidder(s) whose bid is accepted by Authorised
2. | a) Medmark Pharma Division | All that Flat Moo 101 on the 131 floor of the bullding Mo, 32, Type | Rs. 38,40,584.63 | a) Rs. 22.27.000.00 | a) 03.11.2026 : . o Rid ; I, P
Proprietor : Sri Dipankar Mitra | B having super built up area 639 Sq.ft. more or less together with | with further interest From Officer to withdraw his bid, either on the ground of discrepancy in size / area, defect in title, encumbrances or any other
undivided proportionate share of land together with common | and expenseswef | b) Rs, 2,23,000.00 11:00 A.M. ground ‘_Nhatsoever- . ) ) ) . L
Guarantor : facilities sasement general comman area situated at B. T. Road 27.10.2021 to For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India, the Secured Creditor’s
Sri Ujjwal Kanti Bhaumick Mouza - Panihali Bhwanipur and Sukchar Dag Mo. 10071541 c) Rs. 20,000.00 0400 P.M. websites: https://shi.bank.in and https://baanknet.com
Khatian No. 528/6 within Panihati Municipality in Ward No. 3, Statutory Notice under Rule 8(6) of the SARFAESI Act: This is also a notice to the Borrower/Guarantor of the above i
b} H. B. Town Haolding Mo. 25F (new), Panihali, P.5. - Khardah, Dist - North 24 by TSA /375! | |loan under Rule8(6) of the SARFAESI Act 2002 about holding of Auction for the sale of secured assets on the above - "
Parganas commuonly: Known as Peerless Magar vide Deed No. 2026 mentioned date e LUl
c) PUNBABA404T2086 5156/2007 dated O7/06/2007, In the name of Ujjwal Kant| at DRT - I, : |
Bhaumik. (Under Symbolic Possession) Kolkata Bank website https://shi.bank.in E-auction website Property id Property Location JF
3. | a} Borrower; All that of Land and Building situated at Holding ! Premises No. | Rs, 22,71,091.00 | a) Rs. 15,07,000.00 | a) 03.11.2026 |0 et O Eﬂq:. £ ) " | |
M's. Mondal Enterprise 2954, Baraberia, Sanfoshpur Road, Kolkata - 700 121, 5. - [ with further interast From . ‘lf;“‘.ﬁ ;,—%-:"g'-ﬂ'; 21
Prop. : Ashiruddin Mondal | Amdanga: Disl - Narth 24 Parganas; P.O. + Mouza - Berberia; | and experses wel | b) Rs. 1,51,000.00 | 11:00 A.M. LA K - 'Eg SBIN80713257101 L1
Berberia Gram Panchayet; Re. Sa. No, 230: J L No. 72; Sabek | 01.04.2018 to m{f:;#;{ {f’f;._
b) Barrackpore Bar Court Touzi Mo 146; Hal 13, C5 Khatian No. 91; RS 7 LR Dag Mo, 3899, c) Rs, 20,000.00 O 00 P.M. s i b i
Bastu Land measuring an area of 5 Cottah with one story pucca Date: 18.10.2026 . _ Sd/-
c) PUNBABA4D328T4801 building on te said land, in the name of Asiruddin Mondal by b) TA/33/2020 Place: Mumbai Authorized Officer, State Bank of India
virfiue of Gift Deed Mo, 150106677 of the year 2016, which is Hext date of
butted & bounded by : On the Morth - 30 FL wide Santoshpur Hearing
Road: On tha South @ LI Md_Ahed (Ayed) Al On tha Bast - LIC 09.06. 2026 Siressed Assets Recovery Branch South Benaal TS criaaait L1 A2
ad. Ahed (Ayed) All; On the West : LiO Md. Ahed({Ayed) Al y ' kgl | ~ooEoV RUTILE c
fu“dgrﬂsy!:mht;ﬂulilc pm;“:h;.n; i mﬂlﬁ'ﬂlﬂﬁrﬁ Ind HDH',L.M'H’.‘“ M.Hmﬂm']” IF.:|r |ﬂ'f"::ll.'.5.:lii-.:'r!]FI!ﬂ'!,': U N I F I NZ APITAL I N DIA LI M ITED
: et e e I P ] i - IV [Rule-S(1)] CIN: L17111DL1982PLCO13790
4. | a) Borrowar: Property | : Equitable Moetgage of Land & two stoned Bullding | Rs. 28,46,107.69 Property | : a) 03.11.2026 ) Regd. Off: 5th Floor, Rajlok building, 24, Nehru Place, South Delhi, New Delhi,
M/s. M. P. Fish Suppliers lying & situated at Mouza - Baganati, P.O. + P.5. - Haroa, Dist - | With further interest From Wheraas, _ _ Delhi, India, 110013 Phone: +91-11-49953454,
Proprietor ; Monirul Molla, | Morth 24 Parganas, Pin - 743 425_J.L, No. 25, Touzi No. 587 | and expenseswef | a) Rs. 15,75,000.00 | 11:00 A.M. The undersigned baing the Authonzed Officer of tha State Bank of India under Eumail: ' di ! W Aty i P
Moshhed Hossain & Dag No. 81, HAL Khatian 23 (LR) Ehatian Mo. 718, Todal area of 01.08.2019 to tha Sacuntization and Reconslruction of Financial Assels and Enforcament of -mail: cs@lendingplate.com, Website: hitps:www.unifinz.in
Toaddes Hossain fand -t.I}EI TEIJlE::uI'na: EhI;'lEEi? N$.hll-1fll;1-l} i i']l}l] &hpmp:rtjr isﬂin :F.E b) Rs. 1,57, 500.00 D4:00 P.M. E-‘:g#?i!',l-lgltif;rzelat .ﬁ.gl_ E:Eﬂé? i'-mg irf'lt:ﬁ;-arc'tse ';;n{:tr;E pu:-;.lz'g_slf c:nnferre‘d:l F‘:nll:ier INFORMATION REGARDING 1st EXTRAORDINARY GEMERAL
name of Monirul Molla. This Property is bounded : On the inn } read with Rule 3 of the Security Interes orcement) Rules,
b) Haroa horth : Seghe stored building of Kauchar Molla; On South : Single ¢} Rs. 20,000.00 b} Not known 2002 issued a demand notice ws 13{2) of SARFAES| Act, 2002, dated SR L Tuﬂqrilgglfu.rnﬁlgﬂﬂaﬁirIEEEF?EG{%ZEFF:"E}H‘:IHG i
sioried building of Mubarak Modla; On East | By Panchayat Road, to Bank 28.07 2025 calling upon the borrower Mis SURJO WAREHOUSE (Proprietor
¢} Property | On'West © By single storied building of Saheb Alj Shri Haradhan Das) at Mouza Khanjapur, Block Diamond Harbour I, P.O. Dear Members,
[TEPSSRISEI: | | N Kool ks of i b B P e oo oo e notee b R L0118 535 74 fhupees ] [Nt s gven st h Fist Etradinary Ganara Meeing (EGM) of o
at Mouza - Baganati, PO, + P.5. - Haroa, Dist- No anganas, ? - L1180, - - 3 £ : r ™ uri
Property Il : Pin - 743 425, J L No, 25, Touzi No. 23, RS & LR Dag No. 197, a) Rs. 3,78,000.00 Crore one lakh eighteen thousand five hundred thirty two and paise| | \emoers of Unifinz Capital India Limited (the "Lompany Jw'llmhmd.mw&d'ﬁsd“‘
PUNBABA403ISTET202 {LR) Khatian No. B19 under Sanapukur Gram Panchayat, Total savanty four only) and further intarest from 27.07.2025 within 60 days from| |11 November, 2026, at 03:00 PM. {IST) through Video Conferencing ["C')/Other
area of land 7.00 Decimal, Deed No. 1-1350 of 2015 & Property b) Rs. 38,000.00 the date of receipt of the said notice. Audic-Visual Means ["OAYM") to transact the businesses setforth in the Notice convining
is in the name of Monirul Molla. The Property is bounded : The Borrower'Guaranior hawing failed to repay the amount, this notice is hereby the said Mesting.
On North: Property of Mahi Uddin Malta; On South: By property ¢} Rs. 20,000.00 given 1o the Barrower/Guarantors and the publicin general that the undersignad I compliance with the provisions of Sections 96, 108 and other applicable provisions, if
af Julfikar; On East : By property of Motaleb Molla; On West 8 has taken possession of the properly described hergin below in exarcise of any, of the Companies Act, 2013 (the "Act”). read with the Companies (Management and
feet wide Road. powers conferred an himdher under Section 13(4) of the said Act, read with Rule Adminisiration} Riles Eﬂlm A |itﬂh|ﬂl GEﬂEfFﬂ Cifulars esuad by tha. Missty. ol
{Under Symbolic Possession) 8 of the Securities Interest Enforcement Rules, 2002 on this 16.10.2026. Ry PLID Y £V W HIER : v ! bl
1 The Barrower/Guarantors in parbcular and Public in general is heraby cautioned Corporate Affairs ("MCA), including General Circular N, 14/2020 dated Bth Apel, 2020,
5. | a) Borrower : Mr. Samir Golder | Al that piece and parcel of Basiu Lal_'ld with building there on | a) Rs. 14,35535135 a) Rs. 14,58 000.00 | a) 03.11.2026 nat to deal with the property and any dealings with the property will be subject to General Circular Mo, 172020 dated 13th Apeil, 2020. and subsequent circulars issued
i measLiring aboud 2.475 Satak hing and situated Mouza - Tatraneora | With further interest From the charge of the State Bank of India, for an amount of Rs. 1,01,18,532.74| | from time io time, incleding the latest applicable crcular, and the Secunties and Exchange
Guarantor : Mrs. Pinki Golder JNE hcl:-L:w ?E&an:ﬁ:‘;g r”;%'ﬂ";%‘gh'ﬁh';hm:,aﬂl Ngljrfqztﬁ;l&é ane ?“;:’u“;:h%? e ""mt]'ﬂ""‘”' (Rupees One Crore one lakh eighteen thousand five hundred thirty two| | Board of Inda (Listing Obligations and Disclosure Requirements) Regulations, 2015
b} Basirhat College da;’é i 2‘3:&9 201 E*;_ RS & LR Dag r‘q 7 %%r:'a “u e ‘I';;L Ilcur:.al iRl ¢) Rs. 20,000,00 0400 P.M. and paise seventy fnu‘r only) as on 27.07.2025 along with further interest at| | ("SER| LODR Regulations™), tha EGM of the Company will be held through VC/IOAVM,
jurisdiction of Ward Mo, 19 of Basirhat Municipality, P.5. & ADSR- ?igid:;fm::i;‘m: !asn;jnfr.tfr:é Eﬂa“?‘:;c;::r:}’:ug':’:;ﬂm il afsaction without the physical presence of Members ata common venue, subject to tha applicable
c) PUNBABA4D422E53 Basgirhal vide Sale Deed Mo, 151105188 for the year 2015 b) TSA 5417 17eftheAct i toft Hah;:mm , i S ansat reguiatory perméssions and condifions.
registered in Book No. 1, CD Voluma No. 1511-2015, Pages from 2026 : e O i e In terms of the aforesaid Circulars, the Motice convening the EGM has been dispaiched
FH0E5 1o 11803 At (PSR- Bemimat. The praparty. b thod ot ORY 11, DESCRIPTION OF IMMOVABLE PROPERTY through electronic mode 1o thoss f:derntlers whose e-mall addresses are registersd with
gr::pg?l?“ﬁ::?ﬂ:rlﬁaﬁYh?uﬂ;nz;qr-;:é?stﬂ:%?Z;.;?;-hﬁr”;?é E;IE?JE-'Y FLAka All that piece anr_:l parcal af lamd n.'laas.uring about 27 dacemal {12 Decamal bying at the Company/Registrar and Share Transfer Agerd ("RTA"VDepository Participantis), in
Wast : 6t wide Tantra Neora New Road. The property is in the IEI_ﬁP{-{IDE?Q f":J:J-'lEb + 1-3 ﬁmﬂmﬂ:{l&]&;_ﬂ’n L'?é-%ﬂuj‘sﬁ: {?UU#:U";"_"NJ ﬂ"ﬂi”'g wilh| | accosdance with applicable provisions. The Company completed the dispatch of the
name of Mr, Samir Golder & Nrs. Pinki Golder. G. FL. pucca structure | Al Iuth) uses as Ware House lying 8t | yajies of EGM on Saturday, 17° October,2026
{Under Symbolic Possession) Mouza Khanjapur, LR, Khatan Mo, 1669, R.5/L.R, Dag No. 185 and 186, J.L, Mo In F Sacdion 108 of thie Act. raad with Rulé 20 of the Comp Man e
! 22, Block Diamond Harbour-ll, P.O. Karalberia, P.5. Ramnagar under Nurpur| | '™ lerms ol Seclion 105 ol the Act, read with Rule 20 of the Lompanies { ok bl
6. | a) Borrower : Property | ; Equiiable mortgage of Karchana Land and Building | Rs., 2,60,79,380.78 Property | ; a) 03.11.2026 Gram Panchyat South 24 Parganas which is free fromall encumbrances, lieng, 'c"dm'n'sl-rm":r_ﬂ Rudes, 2014, as amendad RH'QUIE'M” 24-of m_"E‘ SEBILODOR HEQ'_JIE'MHE
M's. Prabhuji Concrete situated at Mouza - Chandipur. P.O. - Chandipur, P.5. - Baduria, | with further interest From charges and kspendens whatsoever, TOGETHER WITH all rights or ways, paths,| | and Secretarial Standard on General Meetings {"55-2") issued Dy the Instilute of
Proprietor : Sri Manas Dey under Chandipur Gram Panchayat, )L Mo 11, RS & LR Dag | ard expanses wel | a) Rs. 48.00,000.00 17:00 AN passages drains, lights, privileges, common passages meant for egross or Company Secretanes of India, the Company is pleased to provide its Members with the
e , . ;%ibﬁ 't%?' 41?35' 4236, ?23?' qzqﬂ,_g%m, e, Lﬁﬂﬁgahﬂﬂ 01.09.2025 b) Bs. 4.80.000.00 | o4: lt? PP ingress to and from the said property which is butted and bounded by :-Onthe| | facility to exercise thalrvoting ights electronically.
uarantor : Mo . doid. Todal area of Land 40.62 Lecimal or 286 Caotla : : } Rs. 4,80,000. 00 F.M. Morth: Part of Dag No. 185 & Praperty of MK Faeds Private Ltd, On the South:| | The Company has engaged the services of NSDL as the agency 1o provide the remote -
Mrs, Moumita Dey Dutta 03 Chattak 13 3q.ft, Property is In the name of Sri Manas Dey, 3/o, S Chittaranjan Anpraach Common nassane and nart of Daa No. 185 & 186 of Haradhan Das. On 3 : : ; i
- | {EIEN f - : Hp [HOTREER N P £ T, ' g wesling facity and e-voting facility during the EGM
Dy vide Sale Deed No, F152503262 of 2020 registered at ADSRO - Barazal, recorded c} Rs. 50,000.00 |b)SARDE2026 the East Part of Diag No. 185 & Prooerty of Shri Haradhan Das. On the West: Par
b) Habra in Book Mo |, Volume Mo, 158252020, Fage from no SR3879 fo 93920 vear 2020, at DRT - I, of Dag Mo, 186 é.Frngr‘l.'y'D‘fShli HaEF;drrI:Ian Das " ' The details relating fo e-voling are as fallows:
2 o ; Property i : kolkata ' 1. Al businesses set oul in [he Notice of EGM may be transacted through remote e-
¢} Property | : Property Il (Plant & Machinary) : AAT block plant including 2 Silo. 2 Slurry Tank, Date * 16.10.2026 Authorized afficer veting are-voting during the EGM
PUNBIYES23T397701 4 Screw Conveynor, 1 Cabin, 4 Gear Molor Set, 2 Lag For Silo, 3 Cement & Lime | a) Rs. Z2.43,00,000.00 Place : Kolkata State Bank of India, SARB South Bengal ; 3 :
Waeighing Vessel, 1 Auto Clave, 1 2 MT Boiler, In lot machinery parts of Wire Cuttars, : ' 2. The remole e-voling pencd will commence on Sunday, 8th November, 2026, at
Property Il : Transit Fail Track, Lime Feeding Hopper, Slurry PumpeMotor, Vertical Sluery Pump | b) Rs. 24,30,000,00 09:00 AM. (IST) and end on Tuesday, 10th November, 2026, at 05:00 P.M. (IST)
PUNBIYG59373977 + Motors 2 Nos. Insulation Matenal for Boiler, Air Compressor with motor and other FORM A The remate e-vating module shall be dizabled thareafier.
LR pR: _ &) TN T A0N.00 PUBLIC ANNOUNCEMENT 3. Thevating rights of Members shall be in prapartion to their shareholding in the paid-up
{Under Symbelic Pessession) (Under Regulation 6 of the Insolvency and Bankruptcy Board of India equily shars capital of the Company as on Wednesday, 4" November, 2026 {"Cut-
7. | a) Borrower : Property | : All that of piece and parcel of undivided % share of | Rs, 1,00,61,969.48 | Property | : a) 03.11.2026 FOR THE ATTENTION OF THE CREDITORS OF BARAGAT REAL ESTATE PROJECTS PRVATE LINTED 04t 1Nia-), Ay =0 WhordeghlBe hes (TS COMPETTY Gtd bacomesd Iiember
Mis. 5. B. Associated commearcial west facing cemented floored space No. 6 measuring | with further interest From after dispatch of the Nobce of EGM and holds shares as on the Cut-off Date may
super built up area 751.20 Sq.fl. proposed to be used for | and expenses we.f | a) Rs. 44,03,000.00 11:00 AM. Yy - RtEdLbEVANT PARTICULARS obtain the bogin credentials by following the procedure specified in the Notice of EGM
Sri Sanjoy Kumar Biswas commarcial purpose on the ground floor of Dibyaojyoli Abasan 15.12.2023 to . IName of corporate debtor Barasat Real Estate Projects Private Limited 4. Only those Members wha are present at the EGM through VCIOAVM and have nof
(Partner) {G+4) building in the mulistoreyed commercial cum residential b} Rs. 4,41,000.00 04:00 P.M : - ) ' : , 2 s : : ! i
bullding namely "Dibyojati Abaszan” on the bastu land measuring 7 Cotlah 4 Chitlak 2 [Date OT mcorporatpn of corporate debtolr £4.06.2016 cast their .‘"?"'?5‘ ﬂ"f'”gl:' remate e-woling, anjdare otherwise ”ﬂtﬂmmd fram daing so,
Smt. Dipall Blswas or 5220 Sq.ft. or 11.98 Decimal comprising in RS Dag No. 42 corresponding o LR | €) Rs. 50,000.00 | b) Not known 3. | Authority under which corporate debtor is| ROC Kolkata I shail be ellgibie to vole through the e-voting system during the EGM
artner ag MNo. , under RS khatian No. 3132, atian Mo an ag No to Ban incorporated/registere e Cut-off Date for determining ebgibility to vote throwgh remate e-voling or e-vobing
(P ) Dag Mo, 158, under RS khatian Mo. 3132, LR Khatian No. 6076 and RS Dag N Bank ted/registered 5. The Cul-off Date for determining esgibility le through be e-voli t

during the EGM shall be Wednesday, 4 Novembar, 2026.

6. Members may parlicipaie in the EGM through YCADAWM even after exercising their
vioing rights through remate e-vabmg. However, such Members shall not be entiled fo
voie again during the EGM

7. Only persons whose names are racorded in the Ragister of Members or Reqister of
Beneficial Ownars maintained by the Depositories as on tha Cut-off Data shall be
entitled to avail themselves of the remote a-voting facility or e-voling facility during the
EGM.

B. The MNolice of EGM i1s: available on the Companys website ai
hitips:fwww unifinz. mfinvestor, the website of BSE Limited 2t www.bseindia.com.
and the website of the e-voling agency at hitps=fweww evoting nsdl com/

8. The mannes in which Members holding shares in dematerialised or physical form,
ncluding those who have not registerad thesr e-mail addresses with the
Company/RTA/Depositories may cast thair votes through remaote e-voting or a-voting
during the EGM has been provided in the Nobice of EGM

10. In case of any quenes/grievances, you may refer the Freguently Asked Cuestions
{FAQs) for Shareholders and e-voling user manual for Shareholders available at the
download section of wew.evotingnsdl.com or call on 022 - 48867000 / 022 -
248997000 or send a reguest 1o Mr. Utkarsh Gupta al evobing@nsdl.coin  and
utkarsh.gupta@@nsdl.com o write NSOL at Trade World, A wing, 4th Floor, Kamala
Mills Compownd, Lower Farel, Mumbai - 400013 or Unit No.b01.603,604, Gih Flioor,
Tower - A, Naurang House, Kasturba Gandhi Marg, Connaught Place, New Delhi -
110001 of approach Comgany Sacratary of the Company at csendingpéata.com .

MANMER OF REGISTRATION OF E-MAIL ADDRESS

Members holding shares in dematerialised form are requesied to register or update their

e-mail addresses with heir respactive Deposiory Parbicipants,

Members holding shartes in physical form are requestad 1o register or update their e-mall

addresses with the Compamy's Reqgistrarand Share Transfer Agantin accordance with the

applicable SEBI requiremenis.

For Unifinz Capital India Limited

Sdi-

RITU TOMAR

Company Secretary & Compliance Oficer
Membership No.: AB1013

Place: Mew Delh
Date: 17102026

The Singareni Collieries Company Limited
(A Government Company)

Regd. Office: Kothagudem- 507101, Telangana.
E-PROCUREMENT TENDER NOTICE

Tenders have been published for the following Services/Material Procurement through e-procurement

platform. For details, please visit https://tender.telangana.gov.in - or - https://scclmines.com

NIT/Enquiry No. - Description/Subject - Last date and time.

EST2600102 - Procurement of SS Screens for ash transporter vessels in AHP at STPP, Jaipur, Mancherial,

Telangana — 05.11.2026 - 12.01 PM. oy

EST2600103 — Rebabbiting of journal bearings and thrust pads of main turbine and TDBFP at STPP,

Jaipur, Mancherial, Telangana - 03.11.2026 - 12.01 PM. GM (E&M) PC&S, STPP

E172600155 — Renewal of UTM Firewall Subscription and support along with the device for 8 Areas for

a period of 3 years —02.11.2026 - 17:00 Hrs.

E072600156 — Procurement of Tyres, Tubes and Flaps pertaining to Automobile Vehicles, Motor Graders, Fork

Lifters, Cranes, Diesel Bowsers, Mobile Service Vans and Aerial Tower Wagons —03.11.2026 — 17:00 Hrs.

E152600157 — Procurement of 125HP Pumps for use at ALP Mine of SCCL —02.11.2026 — 17:00 Hrs.

E072600158 — Procurement of 27.00XR49 Radial Tyres with O Ring for Komatsu HD785-7 model 100T

Dumpers working in OCPs —02.11.2026 — 17:00 Hrs.

E102600159 — Procurement of FT7 Trailing Cables —03.11.2026 — 17:00 Hrs.

E022600160 — Procurement of Holders Sleeve Assy. for Feeder Breakers working at SCCL under Rate

Contract for a period of 2 years —03.11.2026 — 17:00 Hrs. GM (MP)

PR/2026/ADVT/STPP/ MP/102 DIPR R.0.N0.662-PP/CL-AGENCY/ADVT/2026-27 Dt:17-10-2026.

L




FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process Jor
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF BARASAT REAL ESTATE PROJECTS PRIVATE

LIMITED
RELEVANT PARTICULARS
1 Name of corporate debtor Barasat Real Estate Projects Private Limited
2 Date of incorporation of corporate debtor L24-06.2016
3. | Authority under which corporate debtor s |ROC Kolkata II

incorporated / registered

4, Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

3. Address of the registered office and principal
office (if any) of corporate debtor

6. Insolvency commencement date in respect of
corporate debtor
s Estimated date of closure of insolvency

resolution process
8. Name and registration number of the
insolvency professional acting as interim

resolution professional

U70109WB2016PTC2163 14

LARICA SHOPPING COMPLEX, first floor, Talikhola
B.K.P. Road, (Holding No. 295) Neapara, Baluria Uttar,
Nabapally, Barasat, Nabapally, North 24 Parganas,

Barasat - I, West Bengal, India, 700126
16.10.2026

14.04.2027

Avishek Gupta

IBBI/ IPA-003/ IP-NP00135/2017- 2018/1 1499

9. Address and e-mail of the interim resolution
professional, as registered with the Board

10. | Address and e-mail to be used for correspondence
with the interim resolution professional

Address: CK-104, Ground Floor, Sector 2, Salt Lake
City, Kolkata-700091, West Bengal

E-mail; avishek@o timusresolution.net

Address: CK-104, Ground Floor, Sector 2, Salt Lake
City, Kolkata-700091, West Bengal

E-mail: cirp.barasatrealestate@gmail.com

11. Last date for submission of claims

30.10.2026

12. Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 2 1, ascertained by
the interim resolution professional

Financial Creditors in Class [Section 5(8)(a) of IBC,
2016]

13. | Names of Insolvency Professionals identified to
act as Authorised Representative of creditors in a
class (Three names for cach class)

1. IP Manohar Mishra — Reg no: IBBI/IPA-002/1P-
NO01346/2025-2026/14622

2. IP Raj Singhania — Reg no. IBBI/IPA-001/IP-
P0O0188/2017-18/10367

3. IP Ncha Agarwal —Reg no. IBBI/IPA-001/IP-P-
02873/2023-2024/14387

14, (a) Relevant Forms and
(b) Details of
authorized
representativ
es are

available at:

Web link: https://ibbi.gov.in/home/downloads

Physical Address: CK-104, Ground Floor, Sector 2, Salt
Lake City, Kolkata-700091, West Bengal

]

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate

insolvency resolution process of the Barasat Real Estate

Projects Private Limited on 16" October 2026,

The creditors of Barasat Real Estate Projects Private Limited, are hereby called upon to submit their claims




with proofon or before 30.10.2006 to the interim resolution professional at the address mentioned against entry No.
10.

The financial creditors shall submit their claims with proofby electronic means only. All other creditors may submit
the claims with proofin person, by post or by electronic means,

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals [isted against entry No.13 to act as authorised
representative of the class [specify class] in Form CA.

Submjission of false or misleading proofs of claim shal| attract penalties.

Interim Resolution Professional

Reg No: IBBI/ [PA-003/ IP-NPO0135/2017- 2018/11499

Address: CK-104, Sector 2, Salt Lake City, Kolkata-700091, West Bengal
AFA Valid till 31.12.2026

Date and Place: 18/1 0/2026, Kolkata
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